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The petitioner's services were H?'

terminated by P.W.I Hos angabad(Madhya Pradesh). |

There is no question of his being posted within 7 il
owg territorial jurisdictiom%ince his services S
. e |

have been terminated, the cause of action did

o | not arise within the jurisdiction of this |
%. Tribunal. As sach, this Tribun2l has no ;E
'i juris@iction to decide this petition. The 'gq
Z - petition be returned to the petitioner fﬁiﬂ J-?E
| presentation efore the proper GCHUIN - ;
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